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MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATIONS

New Delhi, the 30th August 1972

G.S.R. 397(E).—In exercise of the powers conferred by section 24 of the
Passports Act, 1967 (15 of 1967), the Central Government hereby makes the
following rules further to amend the passports Rules, 1967, namely: —

1. (1) These rules may be called the Passports (Third Amendment) Rules,
Rules),—

(2) They shall come into force on the 1st September, 1972.

2. In rule 10 of the Passports Rules, 1967 (hereinafter referred to as the said
rules),—

(i) to sub-rule (1), the following proviso shall be added, namely:—
"Provided that an India-Bangladesh passport shall continue in force for

a period of three years from the date of its issue.";

(ii) sub-rule (4) shall he omitted.

3. In Schedule II to the said rules, under the heading "Part II—TRAVEL
DOCUMENTS", item No. i n and the entries relating thereto shall be omitted.
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4. In Schedule III, for IV>rm EA(F) 11, tJw^ollowing forms shall be inserted,
namely:—

SCHEDULE III

EOrule 5)

FORMEA(P) II

APPLICATION FORM FOR I N D I A - B A N G L A £ E S H PASSKRT

1. Name of the applicant in full (Block letters)

2. Permanent address in India.

3. Name of father/husband.

4. If applicant is a minor, name nitjonaliiy
and aidresa of guardian and his relatonship
with applicant.

5. Nationality.

6. Profession or occupation.
(give details)

7. Place of birth (also indicate Tejjsil,
District and State).

8. Date of birth.

9. Descriptive particulars. ((a) height

'b) colour of eyes.

(c) colour of hair.

(•0 visible distinguishing marks,

10. Purpose of visit.

11. Tne following of my children below 15 years of age may accompany me :

Name of child

CO

(»•)

(SO

(to)

Date of birth Sex.

12. I hive not previously held or applied for any Passport for myself or any of my children
including in para 11/my previous passports has/have been surrendered to. . ,

ray previous passport is attached herewith (strike out whichever h not applicable1). I r tve
no other application for a passport since the attached passport/passports WHS'were issued
to me 01 to any child included In para 14.
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13. 1 solemnly declare that all the facts stateo in this application are true to the best of rny
knowledge and belief. Should any of the declarations made or facts stated in this applica-
tion b= found to be untrue, I render myself liable to proBccution, and any passport
that may be granted to me in pursuance of this applicaton Bhall, at the discretion of
tha Government of, India, be liable to be,revoked and impounded.

PLACE

DATE

Signature or left thumb impression of the
applicant.

14. In case of minor applicants only

I hereby accept full responsibility for the correctness of statements made above.

PUCB
DATE

Signature of Guardian or
lei* thumb impression.

SCHEDULE III

(see rule 5)

FORM EAflP) 12

APPLICATION FORM FOR RENEWAL OF INDIA-BANGLADESH PASSPORT OR
FOR ISSUE OF NEW PASSPORT BOOKLET

(1) I, th^uidersigaci (full name in Blocklcttcrs)

at present
residing at „
apply for the renewal of India-Bangladesh Passport
No dated issued by

on the
for a further period of

OR
For a aiw Passport booklet as all the space for visas and endorsement on existing Passport

booklet has been exhausted.

(2) I also request renewalin respect of the following child/children who is/are included in
Passport and has/haveinot attained the age of 15 years.

Name (s) and age (3) of child/children

NorB : Score out if no child is included in the Passport or if renewal for child/children
is not required. Children who have attained the age of 15 years require setmrnle Pass-
ports,

(3) I declare that I continue to remain a citizen of India and that since the ''BBSport WPB
issued/Iaet renewed I have not j —
(0 voluntarily acquired the citizenship of any foreign state ; or
(»"i) otherwise lost Indian citizenship. fj

(4) I further declare that—
It) I have no other Vassport in m y possession 4
C»0 the signature/left thumb' impYession below is mine.

fl5) I solemnly declare that all the particulars stated in this application are true both in subs-
tance and in fact. Should any of the particulars stated or declarations mede in ll]c nppli-
cation be found to be untrue., I render myself liable to prosecution and the Passport
that may be renewed in pursuance of this application shall, at the discretion of the Gcvein-
m«nt of India, be liable to be revoked and impounded.

PLACE

DATB

Signature or left thumb
tmpnsHon of applicant.
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<f. In Sch»dule V to the said tuleg, far SI. No. 11 and the entries wiring th irto, tfre fol-
lowing SI. Nos. sh»!l bo inMrtedj namely :—

" u . Indl»-Br1gl«de8ljPr8?i«it For travel between India
and BangUdeth . Rs. 10/-

12. Renewal, of India- Fs, J/- for 3 yerts
B^gladeoh P'"s- >rt trPs.2/-i .'y*' GI i-

hereof.'*.

6. In Sch-iule VI to the said rules, ft r " Form of CX. iflcatc for travel bety :cn India and
Bangladesh", the following form shall be substituted namely :—

"SCHEDULE VI

(S«« rule 9)

FORM OP INDIA-BANGLADESH P/ SSPORT FOR TRAVEL BLTWEEN } ND7A AND

BANGLADESH j

(Front Cover)

TNDIA-BANGLADESH PASSPORT

REPUBLIC OF INDIA

(Irside front cover)
Hindi v - slon

These are to request and require in the Name of the President of the Re ubHc of India rfl
those whom it may com. rn to rllow the br -er to i BBB finely i "th ut let or hindrrnce, and to
afford him otht . evsr/1 ssistPi(.e,end frotrctlon of which he or she may stend in need.

Given ac
the day of 19. , . .

By order of the President of the Republic of India.

(Pago i)
This Passport con^ns 32 j-jes

GOVERNMENT OP IKJIA

PASSPORT

This Passport is valid only for dlrcv: travel between India and Bengaldesh and msy not
be us'd for travel to any other country.

No. of PasapJii k ••

Name of Bearer

Parmamm Address in India

Village or Town]

Police Station] i . , . ,

District State
Accompanied by Children.
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National Status

Description

Profession

PI e, district and State of birth

Date of Birth

Domicile ."

Height M Cm

Colour of Eyes

Colour <-f Hair

Visible Distinguishing Marks •.

(page 2 contd.)

CHILDREN

' ame Date of Birth Male/Female

i ,

2

1 ,

(Page 3)

PHOTOGRAPH OF HEARER

I

i

I

I
(PHOTO)

Signature of bearer

<—.—i—>—-—-—-—. .— .—^«i
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OBSERVATIONS

(Page 4)

Unless renewed the validity of this Passport expires on:

RENEWALS

(Page 5)

Name of Father and his full address

(including village or town, district and State):—

If holder is a married lady or a widow, name, occupation and address or last address
of husband.

u "•'

(Pages 6 to 16)

V I S A S

(Pages 17 to 30)

ENDORSEMENTS
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(Pages 31 and 32 )

FOREIGN EXCHANGE FOR TRAVELLING EXPENSES

No entries to be made on this page except by an authorised dealer in foreign
exchange.

Date Amount issued or refunded
(Sterling or rupees equivalent

to nearest £ or Re.)

Stamp and signature of Autho-
rised Dealer selling

exchange.

(Inside back cover)

Hindi Version

IMPORTANT

1. This passport is the property of the Government of India, and may, at the
discretion of that Government, at any time be revoked, and where the passport
is so revoked, it shall be lawful for that Government to retain its possession if
it is in its possession and to recover its possession if it is not in its possesion.

2. In case of loss of this passport, that fact and the circumstances leading to
the loss must be reported immediately to the issuing authority and the nearest
police station or, if loss occurs while in Bangladesh, to the nearest Indian Diplo-
matic Mission and the local police.

3. This passport must not be altered or multiiated In any way nor any endorse-
ment made on it by any person other than a duly authorised official.

Regulations

1. Application for renewal must be made before the date of expiry of the
passport and normally not more than three months before such expiry.

2. The possession of this passport does not exempt the bearer from compliance
with Visa and Immigration regulations of Bangladesh and emigration rules of
India.

3. (i) A separate passport must be taken out for each person above fifteen
years of age.

(ii) Children under fifteen years of age may be included In the passport of
either parent whom they accompany.

4. This passport should not be sent out of the country of residence by post.

[No. VI/401/50/72.]
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G.S.R. 3&8(E).—In exercise of the powers conferred by section 21 of the Pass
ports Act, 1967 (15 of 1967), and in supersession of the notification of the Gov-
ernment of India in the Ministry of External Affairs No. G.S.R. 70 (E) dated the
3rd February, 1972, (as amended from time to time) the Central Government
hereby directs that the power or function which may be exercised or performed
by it under the said Act [other than the power under clause (d) of sub-section
(2) of that section or the power under section 24] shalL in so far as the provisions
of the said Act relate to the issue of India Bangladesh Passport for travel between
India and Bangladesh to the citizens of India, be exercised also by an authority
specified in column (2) of the Schedule below in respect of the territorial unit
mentioned in the corresponding entry in column (1) thereof.

SCHEDULE

I .

2.

3- 1

4- <

Territorial Unit

Andhra Pradesh .

Assam .

Bihar

3u)arat

H a r y a n a . . .

Designation of Officer

1. Deputy Secretary to the Government of Andhra
Pradesh, Home Depaianent, Hyderabad.

1. Chief Secretary to the Government of Assamt,
Shillong.

2. Additional Chief Secretary to the Government
of Assam, Shillong.

3. Deputy Secretary to the Government of Assam
Shillong.

4. Under Secretary to the Government of Assam

Passport Department Shillong.
5. Deputy Commissioner, Goalpara, Dhubri.
6. Deputy Commissioner, Kamrup, Geuhati.

7. Deputy Commissioner, Darrang, Tczpur,
8. Deputy Commissioner, Nowgong, Nowgong.
9. Deputy Commissioner, Sibsagar, Jorhat.

10, Deputy CommisBloner, Mifcar Hills, Diphu.
11. Deputy Commissioner, Lakhimpur, Lakhimpur.

12. Deputy Commissioner, North Cachar HHIB,
Haflong.

13. Deputy Commissioner, Cachar, Silchar.

14. Deputy Commissioner, Dibrugarh, Distt
Dibrugarh.

Under Secretary to the Government of Bihar,
Political Department, Passport Branch, Patna.

. Special Officer to the Government of Gujarat, Pass-
port), General Aaministration Department Sac ^iva-
laya, Ahmedabad.

Deputy Secretary to the Government of Haryan,
Home II Department, Chandigarh,
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6

7

8

9

1 0

II i

1 2

13.

14.

15-

16,

17.

18,

19.

20.

Territorial Unit

Hinttchal Pradesh

Jamthu & Kashmir

Kerala .

Madhya Pradesh

Maharashtra

Manipur

Mcghalaya

Mysore .

Nagaland

Orissa

. Punjab •

Rajasthan

. Tamil Nadu .

, Tripura .

UmrPrtdWh .

Dcsifnaiion of Officer

. Joint Secretary (Home) to the Government of Hima
chal Pradesh, Kennedy HouSe, Simla.

. Deputy Secretary to the Govemmen of Jtrnmu/
Kashmir, Home Department, Passport Secikn,.
Sringar,

. Joint Secretary to the Government of Kerala, Home
Department, Trivandrum.

. Deputy Secretary to the Government of Madhya Pra-
desh, Home (Gfcnl) Department, BhopaJ.

Under Secretary to the Government of Maharashtra,
General Administration Deptt,, Passport Office,
Barrack No. 3, Behind Yogskri a, Cam a Road,
Marine I jnes, Bombay-20.

. Chief Secretary to the Government of Manipur, Home
Department, Imphal.

1. Special Secretary to the Government of Meghalaya,
Shillong.

2. Secretary to the Government ofMeghalaya, Home
Department, Passport Branch, Shillong.

3. Additional Secretary to the Government ofMegha-
laya, HomeDepartment, Passport Branch, ShlHong.

4, Under Secfetaryto the Government ofMeghalaya
Home Deptt., Passport Branch, Shillong.

5. Deputy Commissioner, Jaintia Hills, Distt. Jowai.
6. Deputy Commissioner, hasi Hills, Distt. Shillong,
7. Deputy Commissioner, Distt. Shillong, Shillong.
S. Deputy Commissioner, Garo Hills, Distt. Tuia.

. Deputy Secretary to the Government of Mysore,
Department, Bangalore.

. Chief Secretary to the Government of Nagaland,
Kohima.

. Deputy Secretary to the Government of Orrisa, Home
Department, Bhubaneshwar.

. Assistant Secretary to the Government of Punjab,
Home Department, Chandigarh.

. Deputy Secretary to the Government of RajSEaihan,
Home Department, (Civil Defence Border Affajis
& RAC etc.) Jaipur.

Deputy Secretary to the Government of Tennil Nadu
Home Department, Madras.

1. Deputy Secretary, Government of Tripuifl, Home
(Pol.) Deptt.," Passport Section, Agartala.

2. Under Secretary to the Government of Tripura,
Political Department, Agartala.

Ufider SWtrtwy to the Government.of Vttttt ftadeuh,
Griha (PMiport) Anubhag, Lucknow.
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2 1 .

Territorial Unit

West Bengal .

Designation oi Officer

I. Deputy Secretary to the Government of Wesi
Bengal, Home (Passport) Deptt. Western Circlt
First floor, Main Block WriterB' Building, Cal-
cutta-i6.i

2. Assistant Secretary to the Government of Wee
Bengal, Home (Passport) Department, n/A, Fre
School Street, Calcutta-16,

3. District Magistrate and Collector, West Dinajpur,
Balurghat.

4. Additional District Magistrate, West Dinajpur
Balurghat.

5. Additional District Magistrate, Midnapoie.

6. District Magistrate, Burdtoan,

7. Additional District Magistrate, Burdwan.

8. Deputy Magistrate and Collector, Burdwan.
9. District Magistrate and Collector, Bankura.

10. Senior Deputy Magistrate and Collector, Barikura.

It. Deputy Commissioner, Purulia.

12. Senior Deputy Collector, Purulia.
13. District Magistrate and Collector, Howrah.

14. Additional District Magistrate, Howrah.

15. Senior Deputy Collector, Horrah.

16. District Magistrate, Nadia, P.O. Krishnagar.

17. Additional District Magistrate, Nadia.

18. Deputy Commissioner, Jalpaiguri.
19. Deputy Commissioner, Darjeclirig.

10. Sub-Divisional Officer, (Sadar), DarJeeUng.

21. Additional District Magistrate (General), Mur-
shidabad.

22. District Magistrate, Murshidabad.

23. Deputy Commissioner, CoochBehar (West Bengal),
24. Additional Deputy Commissioner, Cooch Behar,

(West Bengal).

25. District Magistrate, 24-Parganas, Alipore.

26. Deputy Magistrate, Alipore.

27. District Magistrate and Collector, Birbhum, Suri

28. Sub-Magistrate and Sub-Collector and Senior
Deputy Collector, Birbhum.

29. District Magistrate, Malda.
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21

Territorial Unit

, Weaf Bengal—«>«<<*

Union Territories

22, Andaman and Nicbbar Islands

23.

24.

25.

26.

27-

2S

2 .

, Arunachal Pradesh .

Chandigarh .

Delhi

Goa, Daman & Diu .

Laccadive, Minicoy and
Amindive Islands.

. Mizoram

Pondicherry , , . ,

Designation of Officer

30. Senior Deputy Magistrate, Senior Deputy Coll-
ector, Malda.

31. District Magistrate, Hooghly,

32. Additional District Magistrate, Hooghly.

33. Additional District Magistrate (General), Hooghly-

34. Special Officer to the Government of West Bengal
Home (Passport) Department, Calcutta-16.

35. District Magistrate, Midriapore.

. Deputy Commissioner, Andaman and Kicoba) Islands
Port Blair.

Chief Secretary to the Government of Arunachal Pra-
desh Shillong.

The Chief Commissioner, Union Territory of Chandi-
garh, Chandigarh.

1. The Secretary (Passport), Delhi Administration
Delhi.

2. Under Secretary (Passport),Delhi Administration,
Delhi.

3. Under Secretary (Home), Delhi Administration,
Delhi.

Under Secretary, Home Department, Government of
Goa, Daman & Diu, Panaji.

Administrator of the Union Territory of Laccodives
Kavarathi Islands, (via H.P.O. Calient).

1. Chief Commissioner, Union territi ly of Mizo-
ram, Mizo Hills District, Aijal.

2. Chief Secretary, Union territory of Mizoram
Mizo Hills District, Aijal. '

Under Secrelary to the Government of Pondicheiry,
Home Department, Pondicheiry

Regional Passport Officer Tlu regional passport officer.Shastrj Bb.awan.New Delhi.

AVTAR SINGH, u'nde^SeS!
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